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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
ORIGINAL APPLICATION NO. 446 OF 2023
IN THE MATTER OF:
Rambabu. . Applicant
Versus
Nagar Nigam Rudrapur & Anr. ... Respondents

AFFIDAVIT ON BEHALF OF COMMISSIONER, NAGAR NIGAM,
RUDRAPUR, DISTRICT UDHAMSINGH NAGAR, UTTARAKHAND IN
COMPLIANCE OF DIRECTIONS PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL VIDE ITS ORDER DATED 22.12.2023
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 446 OF 2023
IN THE MATTER OF:
Rambabu......... Applicant
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Versus
agar Nigam Rudrapur&Anr.... Respondents

AFFIDAVIT ON BEHALF OF COMMISSIONER, NAGAR NIGAM,
“ RUDRAPUR, DISTRICT UDHAMSINGH NAGAR, UTTARAKHAND
IN COMPLIANCE OF DIRECTIONS PASSED BY THE HON'BLE

NATIONAL GREEN TRIBUNAL VIDE ITS ORDER DATED
22.12.2023
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I, Naresh Durgapal S/o Shri Jagdish Chandra aged about 49
years, presently posted as Commissioner, Nagar Nigam, Rudrapur,
District Udhamsingh Nagar, Uttarakhand, do hereby solemnly affirm

on oath and state as under:

1. That in my abovementioned official capacity, | am acquainted
with the facts and circumstances of the present matter, and | am
fully competent to file present Affidavit in compliance of directions

passed by the Hon'ble National Green Tribunal vide its order

dated 22.12.2023.
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the matter was listed on 22.12.2023, after hearing, this

‘ble Tribunal was pleased to pass the following directions:-

“1. The Original Application raises the issue of dumping
of waste on the bank of Biagul river at Touching ground,
Kichha Marg Paharganj, Rudrapur, District Udam Singh
Nagar. The Tribunal, in the previous proceedings, had taken
note of the report of the joint Committee dated 05.10.2023
and had also found that during the inspection, the joint
Commiftee had found heaps of 30-40 feet containing the solid
waste. As per the project to prevent the discharge in the river
and for tapping the drains and sewage treatment plant, work
is to be done. Only the small and big drains have been
identified but nothing has been reflected in the report showing
any effective steps in this regard.

2. Having regard to the unsatisfactory disposal of urban
solid waste, the Tribunal had directed virtual appearance of
Commissioner, Municipal Corporation, Rudrapur and Member
Secretary of the State PCB today by virtual mode.

3. The Commissioner, Municipal Corporation, Rudrapur
has informed that 1.58 Lakh metric ton of legacy solid waste
had been remediated but 53000 metric ton of solid waste still
exist. He has submitted that the legacy solid waste will be
remediated within a period of 90 days. He has also submitted
that in Rudrapur Municipal Area, daily generation of the solid
waste is 120 tonnes, out of which 47 fonnes is
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Corporation will achieve the target of 100 %
processing/utilization of the daily generated solid waste.

4. In the aforesaid view of the matter, the
Commissioner, Municipal Corporation, Rudrapur is directed to
file an affidavit disclosing the time bound scheduled as
mentioned above in respect of 100% processing of waste i.e.
120 TPD and remediation of leftover 53000 MT of legacy
waste. In the said affidavit, the details relating to the daily
generation of liquid waste, its treatment capacity, utilization of
installed treatment capacily and the manner in which the
excess untreated liquid waste is flowing will also be disclosed
along with the total water supply to the households, industrial
unit etc. within the limits of Municipal Corporation per day.
Further, the water quality of the receiving water bodies in
respect of prescribed parameters may also be disclosed. Let
the said affidavit be filed within a period of four weeks from
today by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of
Image PDF.

A copy of the order dated 22.12.2023 is annexed hereto and

marked as ANNEXURE A-1.

i
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consideration of this Hon'ble Tribunal. That as per directions
issued by this Hon’ble Tribunal vide its order dated 22.12.2023

and in compliance of the same, it is respectfully submitted that

(i)  Municipal Corporation Rudrapur has disposed of 15900
MT legacy waste till date left over legacy waste was
53000 metric ton, approximately 20000 metric ton is
remediated, and left over is 33000 metric ton, the said total
33000 metric ton will also be remediated in compliance of
the directions passed by this Hon’ble Tribunal till 31

March, 2024;

(i)  That the total daily generation of solid waste is 120 metric
ton of Rudrapur Municipal Corporation, and everyday/ per
day 100% processing/ utilization will be done ftill 31*

December, 2024.

4. UNAVAILABILITY OF LAND FOR SOLID WASTE

MANAGEMENT

%
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With regard to unavailability of land for solid waste
management, it is most respectfully submitted that
Rudrapur municipality was upgraded as Municipal

Corporation, the details of the same are as follows:-

Sr. | Name of | Total Populatio | Estimated | Total Number | Number

No | Municipal area n in the | Populatio | familie | s of the | s of total
; Corporatio year2011 | n in the | sin the | family in | wards
n year 2013 | year year
2011
1 Nagar 55.22 1,75,723 3 Lakh 33,435 | 59,494 40
Nigam Sq

Rudrapur kikimete
r

The applicant/ complainant had complained about dumping
of garbage, it is respectfully submitted that garbage is
being regularly dumped on the site in question since
decade of 1990, from the period when Nagar Nigam was
municipality, after it was upgraded as Municipal
Corporation, the administration tried several times to shift
the said dumping site to other place, and took steps for
choosing the land through the district administration, but
due to the objections of the forest department with regard
to Elephant corridor, reserved forest and within the 20

kilometer of Pantnagar Airport, the trenching ground could

l
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not be established, therefore, the dumping could not be

shifted to ény other place.

As there is no government land available in the area,
therefore, Municipal Corporation, Rudrapur purchased 10
acres of land in the village Fazalpur Mahrola for an amount
of Rs.3,68,00,400/- (Rupees three Crores sixty eight lakhs
and four hundred) from its own resources for treatment and
segregation of garbage and started the same. It is also
relevant to mention herein that the local public took
objections and started agitation and filed cases against the
same in the Hon'ble High Court of Uttarakhand, therefore,
due to this compulsion, the Municipal Corporation is doing
the disposal work of garbage at old garbage site only.
Copy of the order is annexed hereto and marked as

ANNEXURE A-2.

The State Government has connected the Haldwani
Cluster to Municipal Corporation, Rudrapur, wherein the
MOU has been done for Waste to Energy Plant with the
help of National Thermal Power Corporation (N.T.P.C.),

after one year, the N.T.P.C. will start taking garbage from

V
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Municipal Corporation, Rudrapur, and hundred percent
garbage will be disposed off, and will be used for making

the energy through the abovesaidwaste to energy plant.

5. DISPOSAL OF LEGACY WASTE BY THE MUNICIPAL

CORORATION, RUDRAPUR.

The Municipal Corporation, Rudrapur is committed for
scientific disposal of the garbage and solid waste
management, and in continuation of the same, Municipal
Corporation, Rudrapur had done drone survey in the
September, 2023 for disposal of garbage stored and for its
éctual quantity at Paharganjward trenching ground, in which it
was found that 53000 Tons legacy waste is stored there.
Copy of the same is annexed hereto and marked as

ANNEXURE A-3.

That for the solid waste management, the Municipal
Corporation, Rudrapur started the work of choosing the firms
for disposal of 53,000 ton legacy waste through tender,
15,900 ton legacy waste has been disposed off by the
abovesaid firm till today, R.D.F./ Bio Soil work is being done

by the concerned firm according to the rules.

v
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That 1 Lakhs 58 thousand metric tons legacy waste has been

disposed off earlier, it is also relevant to inform that
Municipal Corporation Rudrapur has disposed of 15900 MT
legacy waste till date, despite the limited financial resources
of the Municipal Corporation, Rudrapur. In compliance of the
directions passed by this Hon'ble Tribunal, the disposal work
of balance 53000 ton legacy waste is going on at war level,
and the contract has been executed with the concerned firm
for disposal of the total legacy waste in three months. Copy of

the same is annexed hereto and marked as ANNEXURE A-

4.The D.P.R. has been sent to the Government on 12" May,
2022 for the demand of Rs.1.92 Crores and the amount is not
receivedand still awaited, and disposal of the legacy waste is
being done by the Municipal Corporation, Rudrapurdespite
limited financial resources of the Municipal Corporation,

Rudrapur.

6. THE DISPOSAL OF DAILY GENERATED GARBAGE BY THE
MUNICIPAL CORORATION, RUDRAPUR.

Y
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The contract has been awarded by the Municipal
Corporation to the outsource companies for door to door
collection of garbage, and the garbage is sent to the
Compressed Bio Gas Plant (CBG Plant) for separation

work of the dry garbage and wet garbage.

In the Municipal Corporation, Rudrapur, the daily
generation of solid waste is 120 tons per day and out of the
same 10 to 15 ton wet garbage is being disposed off in
CBG Plant and about 37 ton dry garbage is being disposed
off in M.R.F. Centre and transportation Points/ segregation
points. The details of the daily generated waste is annexed

hereto and marked as ANNEXURE-A-5.The e-tender

process was issued on 068" July, 2023 for establishment
and operation of plant for disposal of balance daily
generated waste on the daily basis in the past, but the
same did not succeed due to lack of sufficient bidders.
Presently again, the e-tender has been issued and on
success of tender process, the disposal of complete daily
generated waste will be done on daily basis, and the said

tender exercise will be completed positively within a period

Y
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of 2 weeks, and waste processing on daily basis will be

started till 31th March positively.

It is relevant to mention herein that, 02 material recovery
centre has been established by the Municipal Corporation,
Rudrapur at FazalpurMahraula Ward No.25 and Paharganj
Ward for disposal of daily generated dry waste, and the
same is operated by women group. Photo of the same is

annexed hereto and marked as ANNEXURE A-6. In

addition to the above an MOU has been done with Perfetti
Van Melle India Pvt. Ltd. in C.S.R. head and construction
of the same will be Completed at the earliest till 31th

March.

The first compressed bio-gas plant of State of Uttarakhand
has been established on 06 acre of land approximately at
FazalpurMehraula Ward No.25 under the Municipal
Corporation, Rudrapur area for disposal of daily generated
wet garbage. The disposal of about 10 to 15 metric ton
daily generated wet garbage has been started by the
concerned firm through the abovesaid plant and about 225

KV electricity is being generated daily.Photo of the same is

v



333

annexed hereto and marked as ANNEXURE A-7. The

process for increasing the capacity of the concerned plant
for 50 TPD is under process, and will be done till

30-09-2024.

In addition to the above, the compost pit has been
constructed at 26 places in different wards by the Municipal
Corporation, wherein the compost will be ready after 45
days, the capacity of the same is 1200 K.G., as well as, 03
big bio digester machines has been established in the
complex of C.B.G. plant at Fazalpur for preparing the

fertilizer from wet waste.

7. THE EFFORTS BY MUNICIPAL CORPORATION, RUDRAPUR

FOR SOLID WASTE MANAGEMENT.

As the facility of sewer lines are not available in the
municipal area of Rudrapur, therefore, the F.S.T.P. Plant
has been established for saptage facility, and after
cleaning of all sewer tanks, the disposal of the same is
being done through 15 Tankers/vehicle with facility of GPS
system in the F.S.T.P. plant. The scientific disposal of

approximately 22156 K.L. septage has been done till date.

V
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Photo of the same is annexed hereto and marked as
ANNEXURE A-8. In addition to the same, one S.T.P. plant
is proposed at river bank of river Kalyani by the Peyjal
Nigam, Rudrapur for keeping the water of the river Kalyani
clean and safe at State Government level, and process of

the same is going on.

The “Naari Shakti Sena” has been constituted through 134
ladies of self help groups working in the municipal area
Rudrapur under the “Swachh Bharat Mission”, Municipal
Corporation, Rudrapur for door to door collection,
supervision, awareness, cleaning the city, for polythene
free city, and to ensure source segregation, and user
charges are collected by them for door to door collection,
for supervision, for cleaning the city, and till now
Rs.75,66,432/- (Rupees seventy five lakhs sixty six
thousand and four hundred thirty two only) has been
collected by the “Naari Shakti Sena” as user charge. The
abovementioned group is recovering about Rs. 9-10 lakhs
monthly collected as user charges, about 25 percent

amount of the same is paid as honorarium to the said

4



335

groups. It is an innovative effort by the Municipal
Corporation, Rudrapur for women empowerment. The

monthly details of the same is annexed hereto and marked

as ANNEXURE- A-9.

lll. For awareness in the general public/ residents of the
municipal area of Municipal Corporation with regard to
cleanliness, garbage free and to have clean and beautiful
city, the programs of “Swachhta Chaupal’ are being
organized with the help of Society for Uttranchal
Development and Himalayan Action (SUDHA) organization
for awareness in 40 wards of Municipal Corporation, as a
result of this awareness program, the segregated waste is

being received from maximum wards.

8. THE TIME BOUND SCHEDULE WITH REGARD TO SOLID

WASTE MANAGEMENT.

That as per directions issued by this Hon’ble Tribunal vide its
order dated 22.12.2023 and in compliance of the same, it is
respectfully submitted that left over legacy waste was 53000

metric ton, approximately 20000 metric ton is remediated, and

v
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left over is 33000 metric ton, the said total 33000 metric ton will
also be remediated in compliance of the directions passed by this

Hon’ble Tribunal till 31* March, 2024.

That the total daily generation of solid waste is 120 metric ton
of Rudrapur Municipal Corporation, and 100% processing/

utilization will be done per day/ each day till 31 December, 2024.

9. THE TIME BOUND SCHEDULE WITH REGARD TO SOLID
WASTE MANAGEMENT.

With regard to water supply and sewage generated in the
area of municipal corporation, Rudrapur, it is to bring kind notice of
this Hon'ble Tribunal, the Uttarakhand Peyjal Nigam Rudrapur,
Kashipur and Uttarakhand Jal Sansthan, Udhamsingh Nagar are
nominated by the Government of Uttarakhand for water supply and
scientific disposal of sewage in all places of industrial area of
Rudrapur and other area also, and with regard to activities of
environmental conservation and for monitoring of pollution control in
the industrial area, the regional office, Uttarakhand Pollution

Control Board, Kashipur has been nominated by Government.

That Municipal Commissioner, Rudrapur asked for factual

V
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information from different departments of State for answering

the queries of the Hon’ble Tribunal, the following factual report

is received from different departments, which is as follows:

With regard to the details relating to the daily generation of
liquid waste, its treatment capacity, utilization of installed
treatment capacity and the manner in which the excess
untreated liquid waste is flowing, it is respectfully submitted
that the Executive Engineer, Uttarakhand Jal Nigam,
Rudrapur had informed vide its letter No.46/ Namani
Gange Kalyani/ 01 dated 08.01.2024, that at present about
40 M.L.D. per day generated untreated sewage from city
of Rudrapur is flowing in the river Kalyani, and it is also
informed in compliance of the earlier directions passed by
this Hon'ble Tribunal in Original Application No. 673/2018
In re: News item published in “The Hindu” authored by Shri
Jacob Koshy titled “More river stretches are now critically
polluted: CPCB, the estimate for construction etc. work of
| & D STP for the sewage following from the drains of
Rudrapur city, has been prepared by M/s NJS Engineers

India Pvt. Ltd., New Delhi under the proposed Namami

v
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Gange Program in the District Udhamsingh Nagar, and two

following options has been provided by M/s NJS Engineers

India Pvt. Ltd., New Delhi:

(a) Option No.1:- There are 184- small-bigs drains which
are falling in the river Kalyani from the city of Rudrapur,
and enough space is not available on both sides of river
bank of Kalyani river, and for stopping the falling of the
abovesaid drains/drainages, therefore, the Bank Sewer
Line has to be constructed on both sides of river bank,
after rehabilitating the residents and STP plant will be
established in Rumpura after construction of Sewage
Pumping Station as per requirement, so that untreated
sewage generated from the drains/drainages will not
fall in the river Kalyani, and poliution level will decrease
in the river Kalyani. The estimated cost for the same is
Rs.222685 Lakhs (Centre share- Rs.99671.33 Lakhs,
Rehabilitating cost — Rs.122949.67 Lakhs, State Share

— Rs.64.63 Lakhs).

(b) Option No.2:- The Sewage Treatment Plant will be

%
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established outside the city near Rumpura after tapping

Kalyani river, in which the untreated sewage of the city

will be treated and clean water will be discharged in
the river Kalyani, so that Kalyani river will be cleaned
and clean water will meet in the river Ganga, but in this
option, the pollution level will not be improved in the
river Kalyani in the city area, as well as adverse effect
will come on the working on the STP due to untreated
water received from the industrial area. The estimated
cost in the abovsaid option is Rs.91941-43 Lakhs
(Centre share- Rs.91876.80 Lakhs, State Share -

Rs.64.63 Lakhs).

In perspective of both the above options, a meeting was
held under the chairmanship of Secretary, Drinking Water
Department, Government of Uttarakhand on 21.12.2023,
wherein it was directed that second option is not appropriate,
the Secretary raised objection with regard to rehabilitation
cost, and issued directions that the persons who had illegally

encroached, will not be given any facility, only those persons

y
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will be given benefitted, who are actually need to be

rehabilitated for construction of the project, and rehabilitating

cost will be assessed, the help from irrigation department and
revenue department will be taken in marking the illegal
encroachment. For removing the illegal encroachment from
the both sides of the river, the working plan will be prepared in
view of the first option as mentioned above. Copy of the letter

is annexed hereto and marked as ANNEXURE A-10 for

detailed information._

With regard to industrial area, Rudrapur, it is to bring kind
notice of this Hon’ble Tribunal, that the Regional Office, Uttarakhand
Pollution Control Board, Kashipur informed vide their letter
No.UKPCB/ROK/Writ-83/24/595 dated 20.01.2024 that there are
total 438 industries established in the SIIDCUL area Rudrapur, out
of which, the effluent/sewage received from the 297 industries is
sent through sewerage system established in the SIIDCUL area
Rudrapur to CeTP (Common Effluent Treatment Plant) for
treatment, and 01 industry is treating the effluent received in their

own established plant, thereafter, the treated effluent/ sewage is

F
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are being treated in their own facility and after treatment of the same
is being used again in their own industries. Copies of the reports are

annexed hereto and marked as ANNEXURE- A-11.

WITH REGARD TO TOTAL WATER SUPPLY TO THE

HOUSEHOLDS:

With regard to total water supply to the households per day it
is bring to the kind notice of this Hon'ble Tribunal, that the water
supply work is being done in the Rudrapur city by the Uttarakhand
Jal Sansthan, and Executive Engineer, Uttarakhand Jal Sansthan,
Udhamsingh Nagar, vide their letter No.2423/Rudrapur/2023-24
dated 02.01.2024 informed in their report, the partial water supply is
being done in the 20 wards out of 40 wards of Rudrapur city, in
which total 2357 families are given the connections, whereby about
15000 peoples are being benefited. The 15000 beneficiaries are
getting 11.25 lakh liter drinking water per day, water quality report of

the same is annexed hereto and marked as ANNEXURE- A-12.

%
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As per the report sent by the Executive Engineer, Uttarakhand
Pey Jal Nigam, Kashipur, vide their letter No.156/N.G.T./02 dated
25.01.2024, it is informed that the partial water supply is being done
in the 17 wards out of 40 wards of Rudrapur city, in which total
15379 families are given the connections, whereby about 80000
peoples are being benefited. The 80000 beneficiaries are getting
135 lakh liter per day drinking water, copy of the same is annexed

hereto and marked as ANNEXURE A-13.

WITH REGARD TO WATER SUPPLY TO THE INDUSTRIAL

UNITS:

With regard to total water supply to the industrial units, it is
bring to the kind notice of this Hon’ble Tribunal, that all the industrial

units established in SIIDCUL, Rudrapur, depends upon the borings,

submersible and bore-wells.

WITH REGARD TO WATER QUALITY OF WATER RECEIVED IN

PRESCRIBED PARAMETER:

With regard to water quality of water received in respect of

prescribed parameter, it is bring to the kind notice of this Hon’ble

¥
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ribunal, that the as per inspection reports as per report of Regional

Office, Uttarakhand Pollution Control Board are being furnished

herein as per following table:-

Sr. | Monitoring |pH |D.O. |[BOD |COD |TDS | Total Fecal

No. | Location (mg/l) | (Mg/l) | (mg/l) | (ppm) | Coliform | Coliform
(MPN/ | (MPN/
100 ml) | 100 mi)

14 River 730 {620 |240 |12 253 430 350
Kalyani
U/S Pant-
nagar
Industrial
Area, U.S.
Nagar

2. River 70 |160 |30 196 333 1600 920
Kalyani
D/S Pant-
nagar
Industrial
Area, U.S.
Nagar

That the present Affidavit in compliance of directions passed by this
Hon'ble Tribunal is being filed on behalf of Municipal Corporation,

Rudrapur, District Udhamsingh Uttarakhand, for kind perusal of this

V

Hon'ble Tribunal.
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District Udhamsingh Uttarakhand in compliance of the directions
passed by this Hon’ble Tribunal, the same may kindly be accepted by
this Hon’ble Tribunal and the deponent hereby undertakes to comply
with every direction passed by this Hon’ble Tribunal, and the present
Original Application be kindly disposed off as all the directions issued

by this Hon'ble Tribunal are now complied with.

DEPONENT

VERIFICATION

|, the deponent above named do hereby verify and say that
the contents of my above Affidavit in compliance of the directions
passed by this Hon'ble Tribunal are true and correct to my
knowledge based on record, no part of it is false and nothing
material has been concealed there from. The legal submissions are

further true as per legal advice received and believed to be true and

}L

correct.
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Verified by me at {{udmpu\“ . Uttarakhand on this_20 I

D NENT

Filed th:;;%t\:
W’

HUL VERMA]
Additional Advocate General for State of Uttarakhand

w.‘*‘- e
of E aecutumpftejamtr’ 0 /Advocate for Municipal Corporation, Rudrapur, District Udhamsingh
Nagar

¢

e 137, Tower No.10, Supreme Enclave,
Mayur Vihar Phase-l,

Delhi-110091

3{/ Mobile No. 9717706032

Email- advrahulverma9999@amail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 446/2023
Rambabu Applicant
Versus

Nagar Nigam Rudrapur & Anr. Respondent{s)

Date of hearing: 22.12.2023

CORAM: HON'BELE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Rahul Verma, AAG with Mr. Naresh Durgapal, Commissioner, Nagar
Nigam Rudrapur
Mr. Mukesh Verma & Ms. Snehpreet Kaur, Advs. with Mr. S.K. Pattnaik,
Member Secretary, UKPCB

ORDER

). The Original Application raises the issue of dumping of waste on the
bank of Biagul river at Touching ground, Kichha Marg Paharganj,
Rudrapur, District Udam Singh Nagar. The Tribunal, in the previous
proceedings, had taken note of the report of the joint Committee dated
05.10.2023 and had also found that during the inspection, the joint
Committee had found heaps of 30-40 feet containing the solid waste. As
per the project to prevent the discharge in the river and for tapping the
drains and sewage treatment plant, work is to be done. Only the small and

big drains have been identified but nothing has been reflected in the report

showing any effective steps in this regard.

2. Having regard to the unsatisfactory disposal of urban solid waste,
the Tribunal had directed virtual appearance of Commissioner, Municipal
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Corporation, Rudrapur and Member Sccretary of the State PCB today by

waste is 120 tonnes, out of whicl-; 47 tonnes is processed/remediated
everyday but for balance 73 tonnes of daily generated solid waste, the
tendering process has been started. It is submitted that within a year, the
Municipal Corporation will achieve the target of 100 %

processing/utilization of the daily generated solid waste.

i In the aforesaid view of the matter, the Commissioner, Municipal
Corporation, Rudrapur is directed to file an affidavit disclosing the time
bound scheduled as mentioned above in respect of 100% processing of
waste i.e. 120 TPD and remediation of leftover 53000 MT of legacy waste.
In the said affidavit, the details relating to the daily generation of liquid
waste, its treatment capacity, utilization of installed treatment capacity
and the manner in which the excess untreated liquid waste is flowing will
also be disclosed along with the total water supply to the households,
industrial unit etc. within the limits of Municipal Corporation per day.
Further, the water quality of the receiving water bodies in respect of
prescribed parameters may also be disclosed. Let the said affidavit be filed
within a period of four weeks from today by e-mail at judicial-ngt@gov.in

preferably in the form of searchable PDF/ OCR Support PDF and not in

74

the form of Image PDF.
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Personal appearance of the concerned officers is exempted until

er orders.
List this matter on 23.02.2024.
Prakash Shrivastava, CP
Dr. A. Senthil Vel, EM
December 22, 2023
g;‘iginal Application No. 446/2023

%‘{/
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B

;af dumped waste at existing dump site

Average
height of
Ground level
in meters

Plot

(Waste
dumped)

getaste height from ground level 1]s given below

Average height of
dumped waste in

P

o -0

TS

Total Height of
waste in meters

A

meters

{C-A)
D

A
|
|
P

m— |

1

326.49

2

2.15

Legacy Waste quantity

Area
{in sqm)

*Average
height of
waste
{Meter)

Total Quantity

Approximate

of waste (Cum) |

Total Quantity of ;
waste (MT) :
Approximate l
(0.850 mtinl
cubic meter] |

| Plot—1 7115.2

7.92

56,352.384

Plot— 2 } 2679.5

2.15

5760.225

4896.786 |

9794.7 sqm.

Total
Quantity

62113.309 cum

52,796.312 MT. |

_7.92 |

47,899.526

primary

—f

Remark

Tota!

quantity of
waste is !
based on

analysis

*Note —

Waste quantification was done by Digital terrain modeling (DTM) & 3D mapping

using photogrammetry software DronDeploy and WEDODM.

and current road and surrounding area.

o

The average height of dumped waste has taken after the 3D mapping hight profile

Density of waste considered in 1 cubic meter .850MT as per current site condition.

Zigina Technology Privata Umited '
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Agreement

fde the 08 day of December of 2023, Between Nagar Nigam
sinafter called "the Employer") of the one port, ond Consortium
Sayd Charan and Company, Address: RZ-79-80, Dabri Exiension Main
R°°d New Delhi-110045 & M/s Horizon Solutions, T-1628/3, Shankar Shah

Nagar Ward, Rampur, Jabalpur (M.P) [nome ond address of Contractor]
(hereinafter called “the Contractor” of the other part).

Whereas the Employer is desirous that the Contractor execute the Work of
Bioremediation and Clearing of Legacy Waste through Bio-remediation,
Biomining, Resource Recovery and Scientific Rejects Disposal at Rudrapur as
per SWM rules at RNN District- Udham Singh Nagar (Hereinafter called “the
Works"™) and the Employer has accepted the Bid by the Contractor for the
execution and completion of such Works and the remedying of any defects therein

at a cost of Rupees Four Hundred Sixty-Five only per MT of legacy waste (Rs.
465.00 only per MT)

NOW THIS AGREEMENT WITNESSETH as follows:

1. In this Agreement, words and expressions shall have the same meanings as are

respectively assigned to them in the Conditions of Contract hereinafter referred

to, and they shall be deemed to form and be read ond construed as part of
this Agreement.

. In consideration of the payments to be made by the Employer to the Contractor

as hereinafter mentioned, the Contractor hereby covenants with the Employer
to execute and complete the Works and remedy any defects therein in
conformity in all aspects within the provisions of the Contract.
The Employer hereby covenants to pay the Contractor in consideration of the
execution and completion of the Works and the remedying the defects wherein
the Contract Price or such other sum as moy become payable under the
provisions of the Contract at the ﬂmes und in the manner prescribed by the
Contract.
4. The following documents shdll be deemed to fonn and bo read and construed

as port of this Agreement, viz: -

1) Lefter of Acceptance;

1) Motles to procesd with the wcfrks;

) Contractor's Bid; '

iv.) Contract Data; .

v.) Spedal Condlﬂam of contract ond Gmrcl WWWW
- vl.} Spodﬂe-ﬂom
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[ A Wi73 PAUNISH ATTMIAL . 2
DATE-WISE, WEIGHING SLIPS FOR THE MIONTH OF DECEMBER 2023 713~-’ §
&/ 1
GROSS WEIGHT | GROSS WEIGHT | TARE WEIGHT | TARE WEIGHT | NET WEIGHT | NET WEIGHT TOTALNET |NEL ’4,,
DATE (DRY) {WET) (DRY) (WET) (ORY) (wer) | weiGHTINKG | N TON B,
Friday, December 1, 2023 108040 15545 73475 10260 34565 5285 398501 {39.85) b,
Saturday, December 2, 2023 194050 15440 124050 9590 70C00 5250 75850 | - ¥5.85 Q,»‘% %
Sunday, December 3, 2023 170770 18880 104770 14280 66C00 4600 78165] j@?%? b,
Monday, December 4, 2023 166565 11245 107650 8010 58915 3235 62150] . BZ35)~ an
Tuesday, December S, 2023 130975 11380 83375 8040 47€00 3340 50940} &.%‘J\ D
Wednesday, December 6, 2023 146115 13345 64140 9620 27670 3725 51770 51.771
Thursday, December 7, 2023 145780 14500 95315 10840 49465 3660 53125 53.13
Friday, December 8, 2023 123410 11935 85115 8010 38295 3925 42220 42.22
Saturday, December 9, 2023 133350 12565 93015 9485 35335 3080 38415 38.42
Sunday, December 10, 2023 83495 11550 60685 8290 22810 3250 26070 26.07
Monday, December 11, 2023 112720 13660 77025 9040 35695 4620 40315 40.32
Tuesdav, December 12, 2023 122815 18960 81945 13640 40870 5320 46190 46.19
Wednesday, December 13, 2023 146415 17745 50570 13060 55845 4685 60530 60.53
Thursday, December 14, 2023 89025 11630 64470 7460 24555 4170 28725 28.73
Friday, December 15, 2323 110530 14830 75710 10505 34820 4325 39145 39.15
Saturday, December 16, 2023 112600 12295 78520 0835 30595 3460 37540 37.54
Sunday, December 17, 2023 130405 11025 90330 6700 40075 4325 42555 42.56
Monday, December 18, 2023 145670 15345 99250 10300 46420 aaas 50865 50.87
Tuesday, December 19, 2023 120625 10145 83100 56880 37525 3265 40790 40.79
Wednesday, December 2C, 2023 120720 23885 85355 16475 37280 7410 44690 44,69
Thursday, December 21, 2023 99441 9705 72160 6545 27281 3160 30441 30.44
Friday, December 22, 2023 127050 15735 83745 10500 38205 4835 43140 43.14
Saturday, December 23, 2023 87555 14165 60180 10260 27375 3905 43015 43.02
Sunday, December 24, 2023 125300 18700 _B3275 13700 37025 5000 42025 42.03
Mondav, December 25, 2023 134970 10595 94165 7295 40805 3300 44105 44.11
Tuesday, December 26, 2023 118850 19245 82780 13060 36070 6185 42255 42.26
Wednesday, December 27, 2023 116720 14735 82120 9040 34600 5695 40295 40.30
Thursday, December 28, 2023 115750 17650 79485 11840 36305 5810 42115 42.12
Friday, December 29, 2023 106240 19530 73040 12480 33200 7110 40310 40.31
Saturday, December 30, 2023 102750 16390 70280 10900 32470 5490 53500 53.50
Sunday, December 31, 2023 108040 15545 73475 10260 34565 5285 39850 39.85
GRAND TOTAL 3856781 457960 25838570 316200] 1212336 141760 1410951]  1410.951
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L / M/s R. S. ENTERPRISES
@b‘ j ENM NTH SOURCE SEGREGATED DETAILS OF GARBAGE
P PERIOD: 01-31 DECEMBER
P S S DRY - RURBER
NET | et w::_‘rﬁ p:i:f:;omo PLASTICS | POLYTHEEN | GLASS ”‘T:‘“ aTHER
oATE wsch;l;T weiGHT| ecurl  nTon | INTON | INTON [INTON TexTice | N TON
" INTON | | Ton INTON
—T B 7.86] 60.34 241 241 7.25| 3.0z 121 4404
%"'sin 7.49] 74.82 2.99 2.99 8.99] 3.74] 150] 5461
}&-3-"’7'9793 9.42]  70.56 282| 282 847] 353 14i] 5130
[ 4] 696 65.18 261] 261 7.83] 326 130 4757
,‘L"g{% 2366|  5.39] 68.27 2.73 2.73 8.20] 341 137 a9g3
:_11_13 —7295| 6.56] 66.39 2.66 2.66 7.97| 332 133 4846
B 75.73 7.68] 68.05 2,72 2.72 8.17| 3.40 1.36] 4967
Snn| 6897 949] 59.48 2.38 2.38 714] 297 119] 4341
B3| 7418|  7.96] 6623 2.65 2.65 795 331] 132] 483
o723| 67.45] 8.33| 5883 2.35 2.35 7.06] 294] 118] 4204
i3723] 67.34] 745 59.89 2.40 2.40 749 299 120 4371
1223|7836 10.11] 6825 2.73 2.73 8.20] 3.41| 137 4982
13| 7249] 103s] 61.84 247 247 743 309 124 4514
w1223| 6993] 9.37] 60.57 242 242 7271 303 121 442
$1223| 7509] 8.47] 66.62 2.66 2.66 goo] 3.33] 133 a3s2
1-1223] 69.84] 841] 6144 246 2.46 738 307 123] 4434
23| 66.26] 7.89] 5837 233 233 701] 292] 117 4260
1#1223| 6557] 1130 54.27 2.17 2.17 652] 271] 109] 3961
81223 69.01] 2.16] 66.85 2.67 2,67 8.03| 3.34] 134 4879
01223 | 6545| 113] 64.33 2.57 2.57 7.73| 3.22] 129] 4695
#1223] 6183 1.09] 60.75 2.43 2.43 7.30] 3.04] 121 4434
2223 6172  7.70] 5403 2.16 2.16 6.49] 270 1.08] 3943
z%‘i;“ 6181 9.25| 5257 2.00] 210 6.31] 2.63] 105 3837
7312%: S433 _8.33] 5605 2.24 2.24 6.73) 2.80] 1.12] 4091
EriTy 6500 7.99] 57.01 2.28 2.28 6.85| 2.85] 1.14| 4161
D223 g;.ss 9.81) 51.86 207  2.07 6.23] 2.59] 104 37.85
T 36 1225 s8.11 2.32 2.32 6.98] 291 1.16] 4241
jﬁﬁ;; 5.06) 9.97] 55.10] 2,20 2,20 6.62] 275 110 4021
y,ﬁa-._.%za 10.05] 54.18 il 33y 6.51] 2.71] 1.08] 39.55
@ Gz';; 10.05|  55.09 2.20 2.20 6.62| 275 1.10] 4021
Ry 9.75]  52.55 2.10 2.10 6.31] 2.63| 105 3835
73] 249.925| 1887,81 7551 7551 226.73] 94.39] 372.76] 1377.91
—— Segregated Percentage Of Total Weight 35.54)
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W, 2023 4,88,385.00
I, 2023 3,40,197.00
7%, 2023 9,47,940.00
T, 2023 3,56,845.00
g, 2023 8,24,790.00
BT, 2023 4,66,450.00
Rama, 2023 ~ 8,85,365.00
AR, 2023 6,37,355.00
TR, 2023 5,88,545.00
fewwa, 2023 11,26,095.00
UMY, 2024 10,32,315.00
el AN 76,94,282.00
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o = L TH00E10 BT 0.A. No. 446/ 2023- Rambabu Vs Nagar Nigam Rudrapur
& ¥ R Anr. D TR N UIRG ARY fRAS 22.12.2023 B JIET AT SUATE

t‘:” T U;-m-"‘f/ TR B G H|
= >
IR FvaE aud srEfen 9=5iE 1094 / HOSH0E0 £ 2023—24 RATE 29.12.2023
T4 1095 / THOGNORN0 / 2023—24 fawid 30122023 & ®H & RAFIE 0201.2024 &1 B 9°F
¥ yrer Prdw @ P9 ¥ WY o@a HOA & gdart # wRgR weR A e ad w
40 MLD ¥R faeT SwenRa gy & weurd 78 ¥ g & ver @) A osliodio @
frder R TFIIE FURIETR # A A erden § el weR TR 49 garfed g vE
FeTh T/ Fourh 98 ¥ iR @ e ¥ argorrsSo THododo Fwi ey @t
T Wete GOR 5 W BT BT SEEY HEI 19/SE-CD US NAGAR2021-22 feHTa 15.9
2021 B A=A M/S NIS Engineers India PvT. Ltd., New Delhi X1 fém o7 <81 8 | M/S. NIS
f%gin?}ecrs India Pvt. Ltd., New Dethi & G0 Heumfl F&1 BT Rejuvenate B 2q 02 e f
fFeq 01— TeX ¥ Fdes arch o 184 A& aiferal weareh 98 & A @) &
AT / Aferal & 78 # e 1 ﬁdﬁgﬂ T8 & 2 IR 9X Bank Scwer Line Beie &
fory qute one 767 2| sufe 99 @& < avw anavEe derd § S B Rehabitate T
Bank Sewer Line BT @AM vd spawgsargar ddw ufbT wem &1 fmio @ gy
vR1 ¥ Rydwr ue g3 @) ey B W | §69 Aol @1 ol el 54 7 A8

% -Rs 222685.63 Lakh (Centre Share - Rs 99671.33 Lakh, Rehabitation cost- Rs 1220949.67
Lakh, State Share- Rs 64.63Lakh)

Sfig firem vd dearft 6 & uguu Wk # B el | Sed Ree @ et @ Sk

RAFe 02— Foumofl 7 B WEX B AEI VYW B WA Top T UF AW WA HA @
famtor fean wem Rored seah 94 @ gtd wid @1 WT ¥ W WA der) [
A gafea Ry ST, FER HeAl T wER @ AR 9w w1 Sl v 98 # weo
oI Rl g, o 59 R d Y A derh 90 @ 99w H o g T
g | arey € el &3 § a9 gf¥a o w1 sTe @ e avrerar W fAmra g

‘(7/ ml gJae fweq & e mﬁﬁ T & — Rs 91941 .43 1.akh {Centre Share - Rs 91876.50

Lakh, State Share- Rs 64.63Lakh)
i
Al

%;o/ \\’\fé?{nﬁ 10.06.2022 & e weley SRz R @ seagar F gd Rren o wfafy

FARE TR @ BT {od &1 Frdgy WoE) H TWE o @Eel wogdl
e Rranfiremd #eigy g o' v & swiad veorn Rew § warh 56 @ 4
fFRl TR & AP Y Rehabitate fFar S grm o smelve gfe @ ofw 56 § o
U'“H'& ; PO e 2

/ . 22 8 OY TH A S @ B,Jrv}w sy
o M
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@Ml W1 Rehabitate B § Fcuid TG §

fde= & wd meeg w0 Sfo o gy

F® 3fe & W | e Fearh T8 BNge

BRUGT R far s s g | R WG TARIR 2

&I | TEIUR SO T& B Rejuvenate TG B (Hee :

IR X 3 BRTET B UG 3376/ AHIE W Fearh / 37 B 02.11.2022
g1 SR FRiaE ¥ voa siteRal @1 9 R | St A arTa sl
v B B RV 9T ARl g SIRIen fded W T Roorkee ¥ FHAH AN
T T B B Afes By A T e @ 99 3§ 39 i & uFiE 338/
T T meEmh / 07 RA® 27.01.2023T8 UAAB 518/ FHIH TN Hedron / 09
i 14.02.2023 (BT41 WY Te) BRI UT Rootkee | @il HIf F9i Uy H
%ﬁ Mr. Arun Kumar. F. ASCE, F. THA, FIE Professor, Hydro and Renewable Energy Department
(Formely AHEC), Indian Institute of Technology, Roorkee-247667 &Y g uftg fear
Rivrd F49 ¥ o' I BAR TN RFAT® 02042023 &Y TR T BT w@reltd FiawT
{35 4T U9 S9N HTATIT TAE HRED/C-56/ Dated April 21, 2023 8T &+ RIE g9
srAted 3 - g g & T, fed 99¢ g’ MICRO TUNNEL & Ao @t
S B € B | qg@n A 39 A ® UHE 1484 / N T weard /12 fw
26.04.2023 HIRT M/s. NJS Engineers India Pvt. Lid., New Delhi HI MICRO TUNNEL R &1
AT AR H¥A Bg oA WfT R man) 999 ® 9 9 MUS. NS Engineers India Pyt
Ltd., New Delhi BT 309 BRITSA USTH NISEl/Rudrapur/2023/3728 &% 23-05-2023 BT
Preliminary Report g &Y g B |

MICRO TUNNEL ® Sewer Pipe4-5 H10 78] @ & =ird faumid o @1

g & T )RR A fud W SW BF & SR U9 MICRO TUNNEL U 7%
AFD B B RO Sewer Line RO 07 ST SFReIV A ST TE B
MICRO TUNNEL & ! fa—dg # #9erd a9 ot foraq @deardh =8 &1 yarg

W;Eﬁ?‘ﬁw} | Feuell 8 H IS JEHY & FRY BranchSewer
feoTrr W wRE qE 2|

el @ afvd 9899 & Ty # IJwfosiRal © wriess &g 7= 3w faar T
B ag@pd 3 e faeedl R sifva o fod o 2g Reie 21122023 @t afde
Yo U9 sl 9T, SRREYE WIEE, SENGH @) e § dew srard @
T ot | 90 999 A Wie, Yuwd V@ W@ AT, SRR I, SRR B
e RA M 5 Tl 98 B Tap T sTP T Pio shg 99 2 whie weEn
&RT Rehabitaion Cost W JMufed 5 & 78 vd oy Ry ™ & o & 3
siftrwor fpan 8, S feell @Y woR @1 @™ A R S| $ea ww @i ey, =
gfRgrer & famfor ¥ Rehabilitat fa1 519 8, Rehabilitaion Cost F7 3w fva
g | AT o fafed &= 3g Ried v o e By @ wma o
f&ar g | 78 RFIR gY AfEHor F gen BY vew Reu w & wr wreer daw

B T |
M/ T i3
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@phon - §
148 W‘WFS fOl‘CaW aner in Rudrapur under Namami Gange Program Detailed Project Report
2 .. y
()
! =
Va7 A
T : .Laﬂ‘ﬂ vage (1& D) Scheme (Kalvani River) Under NAMAMI GANGE
K o" ; PROGRAMME
1 ’.?" Ff
& v [/ FORM-J (NMCG. GO} - Option-1
AT g
m&\ﬂ@u@v‘rﬁnxs OF KALYANI RIVER OR DRAINS IN RUDRAPUR UNDER
NAMAMI GANGE PROGRAM
Estimated
S. No. Description of Proposal Amﬂllﬂli (5)11 lakhs Remarks
S.)
A WORK TO BE CARRIED OUT BY UKPJIN : ,
1 1&D Works Lo sl
1.1 | Bank sewer on RHS | . 3569.67 1
1.2 | Bank Sewer on LHS 2755.53 :
1.3 | Rising Mains & Thrust Blocks 2367.53
1.4 | Collection Chambers/Inspection chambers - 727.68
1.5 | Nala Tapping Aggangemenis 73.51
1.6 | Gabion Structure : §581.77
1.7 | Ghats—4 nos ' 99,09
LR Trenchless crossings at 2 places of 30 m each (@ Rs. 30.00
: 50,000 per RM) e &
1.9 Bridge for approach road to STP 94 .48
' ' Subtotal - (1) 18299.25
2 Sewage Pumping Stations
2.1 Civil Cost of 7 Nos ISPS and 1 TSPS 2879.82 |
2.2 | Electrical Cost of 7 Nos ISPS and | TSPS 220.64 |
2.3 | Mechanical Cost for 7 Nos ISPS and 1 TSPS 2463.63 A
Sub total - (2) 5564.10 R
3 Sewage Treatment Plant - 54 MLD 2 e | |
3.1 | Civil MELe
3.2 | M&E & Instru/SCADA 4860.00 i |
3.3 | Plant Roads - 6 m wide _ ' 143,12
3.4 Storm Water Drain 51.97
3.5 | Landscaping ' : 145.00 ;
3.6 | Minitube well cum pumping plant : 3742 |
3.7 | Boundary wall 2497 ' |
3.8 | Sludge handling plant incineration based 2528.00 | |
3.9 | Approach road 82.10 :
z |
Subtotal - (3) 11603.84 ’
Total Capital Cost (1+3+3) 35467.18 e )
4 | O&M Works Cost for 15 years 56338 |
Total O&M Cost - (4) S6388 |
Capital Work to be Carried out by UKPIN —— gisss D e |
Total A = (1)+(2)+H(3)+(4) : 3
B | WORK TO BE CARRIED OUT BY OTHER DEPARTMENT 13
Power Connection Charges 125.02 !
Transformer 7.79 |
Capital Work to be Carried out by Other 133,71 4 _ :

g\/ Page |23
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1&D Works for Kalvayi River in Rudrapur yfflerNfmem: G

Detailed Project Repont

R

Department «—--- Total B AT Q
- O,Mﬁ '/ 91958.48
C_ | OTHER WORKS N Umarit Z
Annual budget of Grievance Redressal and GAAR. = 100
Public Awareness and Public participation 200
Environmental Safeguards 40
Total C 340 = SERETAN
Total A+B+C 92298 : S e K
D Centage charges on works to be carried out by UKPJN
Cost of project preparation @4% as per NGRBA 3687 [
Cost of Supervision @4% 3687
Total D 7373
TOTAL (A+B+C+D) 99671
E Rehabilitation and Resettlement Cost 122950
GRAND TOTAL (A+B+C+D+E 222621
Checked by Prepared By Recommended by
Computer
(E/M&E Civil) AE Civil AE E&M EE (E&M) EE Civil

Recommended By Technically Approved by

Superintending Engineer  Superintending Engineer Chief Eagi - i |
(Civil) (E&M) 1el Engineer, Construction Circle

UK Peyjal Nigam

Page (24
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3.  Financial Statement

heme (Kalvan LM nder INANAY A

PROGRAMM

FORM- J (NBCG. GO

J 4 ’.
N L\
\"S@ma /D WORKS OF KALYANT RIVER OR DRAINS IN RUDRAPUR

V

!
!
} UNDER NAMAMI CANGE PROGRAM
st Estimated F
# ¥ Né Description of Proposal Amount (in lakhs ' Remarks
! A | WORK TO BE CARRIED QUT BY UKPJN
; 1 | I&D works Giarasoc
5 1.1 | Provision of Weir at Rampura 107.76 il
- 1.2 | Trunk Sewer for Shanti Nagar 355.63 i
1.3 | Rising Mains s 3717.04 el
L 1.4 | Nala Tapping Arrangements 40.76 o nlf
3 1.5_| Bridge for approach road to STP 102.54 | }
1.6 | Trenchless Crossing 19.97 ; |
3 Subtotal - (1) 1,203.69 i
| 2 | Sewage Pumping Stations |
i . 2.1 | Civil Cost of ISPS (1 no.) and TSPS 892.16 '
22 Electrical & Instrumentation Cost of ISPS (1 na.) 7366 !
» * | and TSPS - |
2.3 | Mechanical Cost for ISPS (1 no.) and TSPS 1.706.96 | ey
’ 2.4 | Land Acquisition Cost for ISPS 64.63 | 1
; Subtotal - (2) 2,737.41 | !
] 3| Sewage Treatment Plant - 115 MLD ‘ !
3.1 | Civil Cost ‘ 13.199 25 —
> 3.2_| Mechanical Cost | 524939 18
’ 3.3 | Electrical & Instrumentation Cost 1.419.13 |
3.4 | Road Works Plant 164.68 . !
’ 3.5 | Storm Water Drain i3 Tk —:]
3.6 | Landscaping 6.41 S
v 3.7 | Lining of River Side Slope along STP site 16.67 1
7 3.8 | Minitube well cum pumping plant T 1480 I i
3.9 | Boundary wall | 1.839.60 | 3y
v 3.10 | Siudge hundling plant incineration based 449032 ey
3.11 | Approach Road 4568 | gl
? Subtotal - (3) 28.507 |
? Total Capital Cost (1)+{2)+(3) 32,447.68
4 | O&M Works Cost for 15 years §2,302.62
- Total O&M Cost - (4) 52,302.62 |
i Capital Work to be Carried out by UKPIN ---- 8475 !
- Total A = (IH2)+3)+(4) a %730.30
>
e
-
-
-
-



¢ o R Hily ani Wjwer in Rudrapur under Namami Gange Program Detailed Project Report
4 o
l,f WORKS OF KALVANT RIVER OR DRAINS IN RUDRAPUR |
: = | UNDER NAMAMI GANGE PROGRAM |
.}. b1 1 Estimated
B 0 fription of Proposal Amount (in lakhs Remarks
A o .
“‘ i“': CARRIED OUT BY OTHER DE PART'V!ENT |
erConnection Charges 5.64 j'
Transmission Line Charges . 43.76
Capital Work to be Carried out by Olher 49.40 |
Department ------ Total B it S
Tatal A+B | 84,799.70
C | OTHER WORKS ‘ ! : |
Annual budget of Grievance Redressal and GAAP | 100.00 l
Public Awareness and Public participation | 200.00 |
Environmental Safeguards ! 39.70 |
Total | 339.70
Total A+B+C 1 85,139.40
D Centage charges on works to be carried out by
UKPJN | f
Cost of project preparation @4% as per NGRBA | 340101 (R
Cost of Supervision (Contingencies) @4% WL 340101 .
Total D | 6,802.03 |
GRAND TOTAL (A+B+C+D) | 91,941.43 | i
Checked by Prepared By Recommended by
‘@,’”; Vi }
ompul M/
EM&E Civil) AE Civil AEC&M EE{ 1) -/F['EI‘V,IT

Recommended By

Frrhr e bu’

Superintending Engineer  Superiniend Chief Engineer. [ v a-onf)
(Civil) (E&M) UK Peyjal Nigam

LR -
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Ciquid waste Treatment
system

Discharge/Disposal Detail

ater | 297 Units having Primary Treated effluent of su
Treatment Facility for the industrial Units |s being
primary treatment of its discharge into River

domestic /Process effiuant &
further connected with
CETP for final treatment &
disposal of such effluent.

01 Unit having own
Primary, Secondary &
Terirtiary Treatment facility
for treatment of its Domestic
& Process effluent.

Kalyani/Begul |.e. recipient
water body.

140 Recycling within Having own Treated effluent of such
premises & Land Primary, Secondary & Industrial Unite is being
discharge for Terirtiary Tretment system | recycled & utilized within
Gardening/Horticulture { for the treatment of its process/Horticulture

7 _ | domestic /Process effluent. | activity.

H.Wa uali eciplent River /Wa v- River Kalyani

S Monitoring pH D.O BOD COD TDS Total Fecal
N | Location (mgh) |(mgh) |{mgH) | (ppm) | Coliform | Coliform
(MPN/100 | (MPN/100
' 4 mi) mi)
1 | River Kalyani 7.30 |6.20 2.40 12 253 430 350
U/S Pantnagar
Industrial Area,
U.S.Nagar
2 | River Kalyani 70 |[1.860 30 196 333 i
gt 1600 820
Industrial Area,
U.S.Nagar

*River Quality standards attached.

Note- River Kalyani is identified as Poliuted River Stretch and covered under the River
Rejuvenation Programme by the State River Rejuvenation Committee constituted in
compliance of Honorable NGT order dated 20.09.2018,19.12.2028,08.04.2018 in the matter

of O.A.No. 673/2018.

Action plan for rejuvenation of river Kalyani has been prepared by State Pollution Contro|
Board and approved by CPCB/State Government.

Action Plan is under Implementation phase. Municipal drains have been identified and
tapping of Drains/Nalla & construction of Common Sefmigs Treatment Plant (CSTP) is under
process. Work is executed by Uttrakahnd PeyJal Nigam as directed under the Approved

Action Plan.

Y
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it ility for a pamcular purpose. Among the various types of uses
e that demands highest level of water quality or purity and that is
s)gnated Best Use" in that stretch of water body. Based on this,
- y/requirements have been specified for different uses in terms of
\ ater quality criteria. The primary water quality criteria for bathing water

aré ipe lﬁed along with the rationale in table 1.

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE

1. Fecal Colform 500 (desirable) To ensure low sewage contamination
MPN/100 mi: 2500 (Maximum Fecal coliform and fecal streplococci are
Permissible) considered as they reflect the bactenal

pathogenicity.
2. Fecal Streptococci 100 (desirable) The desirable and permussible limits are
MPN/100 mi: 500 (Maximum suggested 1o allow for fluctuanon in
Permissible) environmental conditions such as
seasonal change. changes in flow

conditions e1c.
2. pH: Between 6.5 -8.5 The range provides protection to the skin

and delicate organs like eyes. nose. ears
etc. which are directly exposed during
outdoor bathing.
3. Dissolved Oxygen: 5 mg/1 or more The munimum dissolved oxvgen
: concentration of 5 mg/l ensures
reasonable freedom from oxygen
consuming organic pollution
immediately upstream  which s
necessary for preventing production of
anaerobic gases (obnoxious gases ) from
sediment.
The Biochemical Oxygen Demand of 3
mg/l or less of the water ensures
reasonable freedom from oxygen
demanding pollutants and prevent
roduction of cbnoxious gases”™;

4
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District Level Water Quality Testing and Monitoring Laboratory
UttarakhandJalSansthan, RudrapurU.S.Nagar
E-mail: ceudmujsi@gmail.com

ATER QUALITY TEST REPORT

Customer

Name and Address ol ——~

Organization/

-

Udham Singh Nagar

Excutive Engineer Uttarakhand Jal Sansthan,

Rudrapur

Water)

Type of Source (Drinking Water/ | Sample Description: Ground Water
Ground Water/ Sub-Surface

One water Sumple Submitied from
Collectrate.2 Tubewell

Reference Sample ldentification: | DLWQTML/UJS/EEAQ]

Date of Start of Analysis: 12102023 |

Date of End of Analysis : 16.10.2023

Date of Sample Received: 12,10.2023, 12:30 PM | Sample Collected by: | Sample Assistant Lab
S.Noj  Water Quality Parameters Under Results Desirable Permissible
Chemical Scope Limit Limit
(BIS) (BIS)
I Colour Less than | 5 15
2 Total Dissolved Solids (TDS), mg/l max 225 500 2000
3 pH af 25% 748 6351083 No Relaxation
4 Turbidity, NTU ma 0.89 l 5 :
5 Chloride,Mg/l max 4.9 250 1000 {
6 Total Alkalinity as CaCO3 mg/l max 152 200 600 1
7 Total Hardness as CaCO3 mg/l max 180 200 600
8 Calcium as Ca mg/l max - ; 40.8 75 200 i:
9 Magnesium as Mg mg/l max 19.44 30 100
Microbiological Test Parameters
(0 E.Coli MPN /100ml Absent Absent Absent
11 Total Coliform/100mI Absent Absent Absent

: I'}’,/?—-‘
hemnist

-End of Report
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District Level Water Quality Testing and Monitoring Laboratory
UttarakhandJalSansthan, RudrapurU.S.Nagar

E-mail: eeudmujs@gmail.com

Organization/
Udham Singh Nagar :
One waler Sample Submitted from

Name and Addre Pl
[ M“ / / Excutive Engineer Uttarakhand Jal Sansthan,Rudrapur

Customer
Sample Description: Ground Water
Collectrate, ] Tubewell

Type of Source (Drinking Water/
Ground Water/ Sub-Surface
[ Date of Start of Analysis:11.10.2023

Waler) E
Reference Sample Identification: | DLWQTML/UIS/EE/|
' ["Date of End of Analysis : 14.10.202 J
| Sample Collected by: | Sample Assistant Lab _J

[ Date of Sample Received: 11.10.2023, 12:30 PM

Waler Quality Parameters Under Results Desirable Permissible

[ Chemical Scope [ Limit Limit

(BIS) (B1S)
[ 1 L Colour [ Less than | 5 15 4!
[ 2 rrom Dissolved Solids (TDS), mg/l maxT 225 500 2000 ]
[ 3 I pH at 25°% I 7.44 l 651085 No Relaxation j
[ 4 [ Turbidity, NTU ma ] 0.55 ] ] 5 7
[ 5 ] Chloride,Mg/l max I 4.9 T 250 1000 1
[ 6 [ Total Alkalinity as CaCO3 mg/l max ] 112 I 200 600 |
l ¥ [ Total Hardness as CaCO3 mg/l max I 172 ] 200 600 TJ
Ls T Calcium as Ca mg/l max 7 40.8 T 75 200 1
[ 9 [ Magnesium as Mg mg/l max L 17.01 [ 30 [ 100 1
. 8
[ Microbiological Test Parameters ]
[10] E.Coli MPN /100mI Absent | Absent Absent ’
Lu J Total Coliform/100ml ] Absent ] Absent Absent t

tﬂﬂg‘:—t\:ow received water sample conforms to IS: 10500-2012 for drinking purpose with respect to ?bove tests.
Lub llit;h/u%ﬂﬁﬁﬁ’wmgcr

mist
-End of Repi

e ————

.
" e ————
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District Level Water Quality Testing and Monitoring Laboratory
Uttarakha ndJalSansthan, RudrapurU.S.Nagar

E-mail: ecudmujs@pmail.com

ATER QUALITY TEST REPORT

Excutive Engineer Unarakhand Jal Sansthan, Rudrapur

Customer Udham Singh Nagar
Type of Source (Drinking Water/ | Sample Description: Ground Water One waler Sample Submitted from
Awas Vikas-1 Tubewell

Ground Water/ Sub-Surface
Date of Start of Analysis: 12 10.2023

: Date of End of Analysis : 16.10.2023
| Sample Collected by: | Sample Assistant Lab

Water)
f Reference Sample Identification: | DLWQTML/UJS/IEE/02

| Date of Snmple Received: 12.10,2023, 12:30 PM

S.Noy  Water Quality Parameters Under [ Results Desirable Permissible
Chemical Scope Limit Limit
(BIS) (BIS)
i Colour Less than | 5 15
F Total Dissolved Solids (TDS), mg/l max 245 500 2000
r 3 pH at 25% 7.54 6.5108.5 No Relaxation
f 4 Turbidity, NTU ma 0.78 ] 5
I 5 ’ Chloride,Mg/l max 5.9 250 1000
K I Total Alkalinity as CaCO3 mg/l max ls; 200 600
L 7 [ Tatal Hardness as CaCO3 mg/l max 182 200 600
[ 8 [ Calcium as Ca mg/l max 40.8 75 200
9 ] Magnesium as Mg mg/l max 19.92 30 100
[ Microbiological Test Parameters
[ 10 E.Coli MPN /100l Absent Absent Absent
1 I Total Coliform/100ml Absent Absent Absent

cmark: Above received water sample conforms (o IS: 10500-2012 for drinking purpose with respect to above tests.

;emm Lab iurlm%ﬁt}f Munager

-End of Report

et ——

W

——_,
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District Level Water Quality Testing and Monitoring Laboratory
Uﬂarakha‘ndJaISansthan, RudrapurU.S.Nagar

E-mail: ceudmujs@gmail.com

Excutive Engineer Uttarakhand Jal Sansthan,Rudrapur

Udham Singh Nagar

One water Sample Submitted from
Jalkal Prisar Tubewell

Sample Description: Ground Water
Ground Water/ Sub-Surface

E ] f P ; _,
, Type of Source (D-rﬂ;ﬂng Water/

Water) :
Date of Start of Analysis:04.10.2023

DLWQTML/UJS/EE/03

Reference Sample dentification:
Date of End of Analysis : 06.10.2025

Sample Assistant Lab

{ Date of Sample Received: 04.10.2023,12;40 PM | Sample Collected by:
S.Ne Water Quality Parameters Under Results Desirable Permissible
Chemical Scope Limit Limit
(BIS) (BIS)
f 1 Colour Less than | 5 s
l 2 Total Dissolved Solids (TDS), mg/l max 195 500 2000
[ 3 pH at 25°% 7.25 65108.5 No Relaxation
[ 4 Turbidity, NTU ma 0.62 I 5
[ 5 J Chloride,Mg/l max 4.9 250 1000
[ 6 ] Total Alkalinity as CaCO3 mg/l max 147 200 600
[ 7 [ Total Hardness as CaCO3 mg/l max 192 200 600
! 8 I _ Calcium as Ca mg/l max 60 75 200
[ 9 j Magnesium as Mg mg/l max 10.2 30 100
Microbiological Test Parameters
[ 10 [ E.Coli MPN /100ml Absent Absent Absent
L 11 ] Total Coliform/100ml Absent Absent Absent

Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect to above test

U,

Clreinist

L

-End of Report

A/‘—-‘

afﬂﬁmy/ Manager

i i
-,
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District Level Wat_er Quality Testing and Monitoring Laboratory
~ UttarakhandJaISansthan, RudrapurU.S.Nagar
E-mail: ecudmujs@gmail.com

WATER QUALITY TEST REPORT

Excutive Engineer Uttarakhand Jal Sansthan,Rudrapur
PP : g:::::?e%'if‘ff‘lﬁf : Ground W. ) sample Submitted from
e o — e |
Reference Sample Identification: | DLWQTML/UJS/EE/02 Date of Start of Analysis,04. 10 2021 |
Date of End of Analysis 006 162023 !
Date of Sample Received: 04.10.2023, 12:40 PM J Sample Collected by: | Sample A-.sixlqnl Lab ‘ :_ 1
S.Noj  Water Quality Parameters Under Results Desirable i Permissiile !
Chemical Scape Limit { Limit :
(BIS) (BIS) j'
1 ~ Colour * Lessthan | 5 15 !
2 | Total Dissolved Solids (TDS), mg/l max 211 500 2060 J
3 pH at 25°%¢ 7.56 651085 No Relaxation |
4 Turbidity, NTU ma 0.70 ; ' 3 f
3 Chloride,Mg/l max 19 350 1000
6 Total Alkalinity as CaCO3 mg/l max 162 200 600 —i
7 Total Hardness as CaCO3 mg/l max 194 200 600 ﬁE
8 Calcium as Ca mg/l max 68 75 200 “
9 Magnesium as Mg mg/l max 7.2 30 100 }
i
Microbiological Test Parameters ;
10 E.Coli MPN /100mI . Absent Absent Absent J
11 Total Coliform/100ml Absent Absent Absent ‘

Remark: Above received water sample conforms to IS: 10500-2012 for drinking purpose with respect 1o above tests

h ‘ E
I " '
Cm m/ Lab [nch%f%yuuliq Munager

~End of Report
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District Leye Water Quality Testing and Monitoring Laboratory
Utta rakhandJalSansthan, RudrapurU.S.Nagar

E-mail: ecudmujs@gmail.com

WATER QUALITY TEST REPORT

Excutive Engineer Uttarakhand Jal Sansthan.Rudrapur

| Udham Singh Nagar
Sample Description: Ground Waler One water Sample Submitted from
Water) o Awash Vikash,2 Tubewell
Reference Sample Identification: DLWQTML/UIS/EE/0] ‘ Date of Start of Anslysis:ﬂd,m.lﬂf
Date of Sample Received: 04.10,2023, 12:40 PV e 2 -'O-Mmkym g
: U4.10. ™ 1 | Sample Collected by: | Sample Assistant Lab 3
S.Noi  Water Quality Parameters Under Results Desirable Permissible
Chemical Scope Limit Limit
(BIS) (BIS)
1 Colour Less than 1 5 15
2 Total Dissolved Solids (TDS), mg/l max 230 500 2000
3 pH at 25°% 7.38 651085 No Relaxation
4 Turbidity, NTU ma 0.60 I 5
5 Chloride,Mg/l max 7.3 250 1000
6 Total Alkalinity as CaCO3 mg/l max 163 200 600 '
7 Total Hardness as CaCO3 mg/l max 154 700 600 1}
8 Calcium as Ca mg/l max 512 75 200
9 Magnesium as Mg mg/l max 6.3 30 100
Microbiological Test Parameters
10 E.Coli MPN /100ml Absent Absent Absent
11 Tota I‘ Coliform/]00ml Absent Absent Absent

Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect lo above

|
Chemist

_ =End of Report

v.-

-

'

g

Lab Inchnrgal-Qu-:rmF:\_-i'anagc:r
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Organization/
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Distri '
Istrict Level Water Quality Testing and Monitoring Laboratory

/ WATER QUALITY TEST REPORT

UttarakhandJalSansthan, RudrapurU.S.Nagar
E-mail: eeudmujs@gmail.com

Excutive Engineer Unarakhand Jal Sansthan,Rudrapur

Water)

Type of Source (Drinking Water/
Ground Water/ Sub-Surface

Udham Singh Nagar

Sample Description: Ground Water

One water Sample Submilted from
ADARSH Colony Tubewell

Reference Sample Identification:

DLWQTML/UIS/EE/3

Date of Start of Analysis:12,]10.2023

Date of End of Analysis | 16 102023

Date of Sample Received: 12.10.2023, 12:30 PM

| Sample Collected by:

Sample Assistant Lab

4

S.No,  Water Quality Parameters Under Results Desirable Permissible I
Chemical Scope Limit Limit !
(B1S) (BIS) f
1 Colour Less than | 5 IS }
2 Total Dissolved Solids (TDS), mg/l max 250 500 2000 —ﬁ‘:
3 pH at 25°% 7.64 651085 No Relaxation |
4 Turbidity, NTU ma 0.70 | 5
5 Chloride,Mg/l max 9.9 250 1000
6 Total Alkalinity as CaCO3 mg/l max 151 200 600
7 | Total Hardness as CaCO3 mg/l max 160 200 600
8 Caleium as Ca mg/l max 39.2 75 200
9 . Magnesium as Mg mg/l max 15.06 30 100
Microbiological Test Parameters
10 E.Coli MPN /100ml Absent Absent Absent |
11 Total Coliform/100ml Absent Absent Absent ]

Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect to bo?m:m

|

-End of Report

I
Chemist

Lab Inchnﬁ'é'c/Qﬁuli!y Munager
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Discharge/Disposal Detall

Liguid W ’W.

Liquid waste Treatment
system

297 Units having Primary
Treatment Facility for the
primary treatment of its
domestic /Process effluent &
further connected with
CETP for final treatment &
disposal of such effluent.

01 Unit having own
Primary,Secondary &
Terirtiary Treatment facility
for treatment of its Domestic

Freated effiuent of such
industrial Units |s being

discharge into River
Kalyanl/Begul |.e. reciplent

water body.,

& Process effluent.

140 Recycling within Having own Treated effluent of such
premises & Land Primary,Secondary & Industrial Units is being
discharge for Terirtiary Tretment system recycled & utilized within
Gardening/Horticulture | for the treatment of its process/Horticulture

domaestic /Process effluent, | activity.

Il.Water Quality of Recipient River /Water Body- River Kalyani

test upstream/Downstream Water Qualit ort (December 2023
S. | Monitoring pH [ D.O BOD cOoD TDS Total Fecal
N | Location (mg/l) |(mghl) |(mg/l) |(ppm) | Coliform | Coliform
(MPN/100 | (MPN/100
, _ mil) mil)
River Kalyani r 7.30 [6.20 2.40 12 253 430 350
U/S Pantnagar -
| Industrial Area,
U.S.Nagar
River Kalyani 7.0 1.60 30 196 333
D/S Pantnagar i e
Industrial Area,

U.S.Nagar
*River Quality standards attached.

Note- River Kalyani is identified as Polluted River Stretch and covered under the River
Rejuvenation Programme by the State River ReJuvenation Committee constituted |
compliance of Honorable NGT order dated 20.09.2018,19.12.2028,08.04.2019 in the maner:-

of O.A.No. 673/2018.

Action plan for rejuvenation of river Kalyanl has been prepared by State Pollution Control
Board and approved by CPCB/State Govemnment. i

Action Plan is under implementation phase. Municipal drains have been identified and
tapping of Drains/Nalla & construction of Common Sewage Treatment Plant (CSTP) is under
process. Work is executed by Uttrakahnd PeyJal Nigam as directed under the Approved

Action Plan,

L
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P
rimary Water Quality Criteria for Bathing Waters.

Ina 4 . |
water body or ity pan, water is subjected to several types of uses. D

n o
:ﬂ:?r:ilnysi?s :)f.u;:? and activities, water quality criteria have been speci
there is o uitability for a particular purpose. Among the various types o
o ° [l,uq that demands high_en level of water quality or purity and that™¥s,,
water it csignated Best Use" in that stretch of water body. Based on this,
. of quality requirements have been specified for different uses in terms of

primary water quality criteria. The pri ity criteri '
wi | ' . The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
» (Water used for organised outdoor bathing)

CRITERIA RATIONALE

1. Fecal Coluform 500 (desirable) To ensure low sewage comaminalion
MPN/100 mil: 2500 (Maximum Fecal coliform and fecal streplococe: are
Permissible) considered as they reflect the baclenal

pathogenicity.
2. Fecal Streptococci 100 (desirable) The desirable and permussible limuts are
MPN/100 mi: 500 (Maximum suggested to allow for fluctuamon in
Permissible) environmental conditions such as
seasonal change, changes in flow

conditions €1c.
2. pH: Between 6.5-8.5 The range provides protection to the skin

and delicate organs like eycs. nose, ears
etc. which are duectly exposed during
outdoor bathing.

3. Dissolved Oxygen: 5 mg/1 or more The munimum dissolved oxygen

: concentration of 35 mgl ensures
reasonable  freedom from  oxygen
consuming organic pollution
immediately upsiream  which 15
necessary for preventing production of
anaerobic gases (obnoxious gases ) from

sediment.
4. Biochemical Oxygen 3 mg/l or less The Biochemical Oxygen Demand of 3
demand 3 day,27°C: mg/l or less of the water ensures

reasonable freedom from OXygen
demanding pollutants and prevent

' production of obnoxious gases™;
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HRC TESTING LABORATORY
\ NABL ACCREDITED LABORATORY VIDE CERTIFICATE NO.- TC-5750
01:2015, 14001:2015, 45001:201 8 CERTIFIED LABORATORY
| (GOVT. APPROVED TESTING LABORATORY) .
42/9/4, Village - Badli, Near Aastha Hospitol, New Delhi - 110042

Phone: 011-27853170, 9911221243, 9718358568, 981 @555121
Email:- arctesting.lab@gmail.com, website:- www.arclestinglab.com

/] T REPORT
Issued To: RSC infratech Developers LLP Report No.: ARC042K21/08004
5-90, 'Vijay Sarita’ Near 5t Stephen’'s School Job Order No.: ARC-042108004
panchsheel Nagar, Ajmer -305001 Ref. No.: Nil
sample Received On: 08/04/2021
Sample Name . Water Sample of Newly Developed Tubewell  parid of Testing: 08 /04/2021 - 15/04/2021
Location : Rudrapur Zone 4A Date of Report: 15/04/2021
Sample Quantity  : 5 Ltr.
Sample Condition : Good (Packed in Container )
s.No. Test Test-Method Result Requirement Conformity
1$ 10500-2012
General Parameters Acceptable Permissible
Limit Limit in the
absence of
Alternate Saurce
1. Colour, Hazen unit IS 3025(P1-4) <5 5 Max 15 Max. Yes
& Odour 1S 3025(Pt-5) Agreeable Agreeable Agreeable Yes
3. Taste 1S 3025 Agreeable Agreeable Agreeable Yes
{Pt-7 &8)
4, Turbidity, NTU 1S 3025(Pt-10) <1.0 1 Max. 5 Max Yes
5.  pHValue IS 3025{Pt-11) 7.25 65501085 Mo Relaxation Yeos
6. Total Hardness, (as CaCQ3), mg/I 1S 3025(Pt-21) 109.0 200 Max 600 Mak Yes
7 Iron (as Fe), mg/l 1S 3025{Pt-53) <0,1 1.0 Max. No Relaxation Yes
B.  Chloride (as Cl), mg/!l 1S 3025(Pt-32) 11.0 250 Max. 1000 Max. Yoo
9.  Resldual Free Chlorine, mg/l 1S 3025(Pt-26) BDL 0.2 Min. 1 Min
(D=0.1} {When Chlorinated)  (When Chmﬂ.nal d
10.  Fluoride (asF | u "
(as F), mg/! 1S 3025(PL-60) 0.15 1.0 Max. 1.5 Max. Yes
11.  Total Dissolved Sollds, mg/! -
g/ 1S 3025(Pt-16) 1780 500 Max. 2000 Max. Yes
acteriological er.
1,  Total Coll Form Organisms per IS 1622:1981
: Ab
100 i, (MPN) sent Absent Yes
- 3 H
Coll in 100 m! IS 1622:1981 Absent Absent Yes
* B, 0, L: Below Detection Limit
sy ot
L L L e ] { --’/ \
Page 01 of 01 f) Ty o
Lab be /" N\ s}ﬂ
- A q Authortised Signa{ory
1) The rosut baHeE Rl 1o tonted sarpls ' A
w““ggwh&bﬂddm “mwmﬁmdmduwmdmm.
Sumpie dastroyed afer DO days from date of test
) This of last report uniesa spocified.
= wm”mM“'ﬂM-IMumﬂh\-‘dumuMmhthhumdMnduumhmymm media our special permision
Ruport refer 10 the sampse submitted 1o us and not drawn by us uniess mentioned otherwiss,
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BEFORE THE HON'BLE WAL GREEN TRIBUNAL,
PRINCIPAL B » NEW DELHI

Original Application No. 446 OF 2023

In the matter of:

BaWbabU: T e Applicant

Nagar Nigam, Rudrapur & Ors. ... Respondents
VAKALATNAMA

I, undersigned —Municipal Commissioner, Nagar Nigam, Rudrapur, District
Udham Singh Nagar, Uttarakhand, Respondent No.1 —in the above application do
hereby appoint and retain: Shri Rahul Verma, Advocate, Supreme Court of India,
New Delhi to act and appear for me/ us in the above Petition and on our behalf to
conduct and prosecute (or defend) the same and all proceedings that may be taken
in respect of any application connected with the same of any decree order passed
there in including proceeding in taxation and application for Review, to file and obtain
return of documents, and to deposit and receive money on our behalf in the said
application and in applications of Review, and to represent me/us and to take all
necessary steps on my/our behalf in the above matter. | agree to ratify all acts done
by the aforesaid Advocate in pursuance of this authority. I/We agree to pay all the
fees etc. as per law.

Dated this 2.5¥ day of December of 2023

Certified, =
Sati i i
atisfied & Accsg@d Signatures lients
Ll -
?9\4 TR 7 vaR (% Rf )
[Rahul Vermal]
Advocate,
Supreme Court of India, For and on Behalf of
137, Tower No.10, RESPONDENT NO.1
Supreme Enclave, NAGAR NIGAM, RUDRAPUR
Mayur Vihar Phase-l,
Delhi-110091
‘MEMO OF APPEARANCE
TO,

THE REGISTRAR,
National Green Tribunal,
Principal Bench, New Delhi.

Sir,
Kindly enter my appearance on behalf of the abovementioned

Respondent No.1 in the above matter.
Yours faithf

T

[RAAUL VERMA]
Filed on:- 2 - 2--2028¢ ADVOCATE FOR THE RESPONDENT NO.1




